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reiden 01 'iage P&vgpaIph1t P 0 Baapu' P S Mahanga Dt Cuae1 

now working as Coninisson l3earer in Catering Unit of Pun under Assistant 

Commercial Managc 	. 

Khurda Road 
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SHRI B.N.SOM, VICE-CFLAJRMAN 
1 . 	Shri Muralidhar Sahoo. now working as Commission Bearer in Caterin 

Uit of Pun under Assistant Commercial Manager. East Coast Raih\ 

(previously S .E .Raiiwav)Khuida Road. has filed this Original Appiie-atio1. 
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creening test held on 14i1.2000 and 15,112000 pursuant to the letter dated 
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in the CatLc ring Unit of Pun on9.3.1983. in the combined seniority list hs 

position is at Serial No.21. On 22.6.1978 a decision was taken by the Railway 

Board for absorption of Commission Bearers in regular Group D post 
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category in the Catenii Department as the vacancies in this category would 
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14.11.2000 or 15.11.2000. But since then he has been aiting ibr the results. 
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results of the Screening Test of Commission Bearers of headquarters at 
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respectively have been absorbed in Group D posts in the scale of Rs.2550- 
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DIVISIOII are vet to receive the results of the Screening 'i'CSt held in November 
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Bearers for whom Screening Tests were held much later than the applicant have 

already been cmpa.nellcd and have received appointment and have enjoyed the 
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approached this Tibunal to direct the Respondents to publish the results of the 

Screening Test 'ithin a stipulated period and to make appointment to Group D 

,,-,,-.+ 	±1-. 	-,+ 	1.-.-4--.-3 + 	 i--- 	-.-- T) 	- - 	,-i,- -i- lsi-. 	' +,- 	i 4- 
%'V'VIIuIIII a 'sIJLIt1Ii1LU UI1'K 11111,e aiiu 	(5.1 4.iI,e5.L Ie'51,5IIII_L5IIL J"45,'. 	(51 -*- 10 

transfer the relative personal documents concerning the applicant for taking 
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3. 	The Respondents in their counter admifting the facts of the case ha\ 

stated that due to decentralization of the cadre of Catering Department from HQ 

South Eastern Railway to Khurda Road Division. the ecords were not available 
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They have also ascribed the delay to the reason that most of the candidates were 
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2003. effective steps could be taken to collect the documents and prepale the 
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4. 	We have heard the learned counsel for the parties and have perused the 

records placed before us. 
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Senior Counsel for the Railways had submitted that the withheld results of th 
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of the Screening Tests by way of giving appointment to the successful 
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results in full for all the candidates numbering 89, out of which 86 appeared in 

the Sc'eenin Test and 3 candidates remained absent. They have also submitted 

that the results were declared in three phases. by which 63 candidates were 
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eiipe!icd 1t has hee d - o'ed thai 13 iiid1date.. erc ut,i4ces-Lut Y had 

retired. I had expired, and 3 were absent and those 26 could not be empanelled. 

It is to be noted here that similar grievance of the Commission Bearers 

'111d the eisft!ii1e South Eateii' Rauiwa iegirding dec-i iu oubhct'oii of the 
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Respondent Nos. 6 and 7 to publish the said results within a period o13 months 
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From the above discussion, it is clea.r that the Respondents have 
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regard. With this, the relief sought by the applicant has been substantially met. 
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to a Group D post, nothing survives in this O.A. for further adjudication. 
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